
or 
REGISTERED 

CENTRAL ADfIINISTRATIVE TRIBUAL 
BANGALORE BENCH 

000000 

Commercial Complo.x(BDA), 
Indiranaar, 
Bnaloro— 560 038. 

ted 	(7 
APPLICATION NO 	_. 107 (F) 

hi. P. No.  

APPLICANT 
	

'is 	RESPONDENTS 

Shri K.R. Easwaran 
	The Post Nester General, Karnateke 

To 

1, Shri K.R. teawaran 
Senior Post lastsr 
Sasavanagudi H. P. a. 
Bangalore - 560 004 

2. The Post Nester General 
Kernateke Circle 
Bangalore - 560 001 

3 	Shri M.S. Padmarajaish 
Central Govt. Stng Counsel 
High Court Buildings 
Bangalore - 560 001 

Subject: SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith the coy of ORDER/b/ 

OOOOfK passed by this Tribunal in the abve said appuicatfon 

12-10-87 on 

RECELV 
Diary 0.1a4 
p;te........ 	

EPUTY REGISTRAR 

End: as above. 	1 
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Shri K.R. Easwran 	 The PM, Karnataka 
Order Sheet (contd) 

- 	 Shri W.S. Pantrajaih 

Date 
	

Office Notes 
	

Orders of Tribunal 

-off 

EPUTY ECISTR 	flj1 

r '  
AUIL. 

.10.1987 

Case called. The 
applicant in person. Shri 
M.S. Padrnarajiah, advocate for 
the respondent. 

Itt. been brought to our 
notice by. the partfjrthat the 
re1ief prayed for in the 
application have been granted by 
the respondent. In view of this, 
the application has become 
infrct1Lous and it is accordingly 
dismissed. 

MEMBER (fl r. 


